
 Title:  Requests  to  make  amendment  in  the  provisions  of  Workers  Provident  Fund  and  Pension  Act  for  exemption  of  compulsory
 deposit  of  Provident  Fund  amount  with  retrospective  effect  for  the  workers  of  Bankura  Bidi  Shilpi  Co-operative  Society  Limited.

 12.06  hrs.

 SHRI  BASU  DEB  ACHARIA  (BANKURA):  ।  beg  to  present  a  Petition  signed  by  Shri  Kankar  Posak  and  others  of  Bankura  Bidi  Shilpi
 Co-perative  Society  Limited,  Rabindra  Sarani,  Bankura  requesting  to  make  necessary  amendment  in  the  provisions  of  Workers
 Provident  Fund  and  Pension  Act  for  exemption  of  Compulsory  deposit  of  Provident  Fund  amount  with  retrospective  effect  for  the
 workers  of  Bankura  Bidi  Shilpi  Co-operative  Society  Limited.

 (Placed  in  Library.  See  No.  LT  377/98)

 MR.  SPEAKER:  Item  no.9  Shri  P.R.  Kumaramangalam.

 (Interruptions)

 DR.  SUBRAMANIAN  SWAMY  (MADURAI):  Mr.  Speaker,  Sir,  ।  gave  a  notice  of  breach  of  privilege  against  the  RSS  Secretary,  Mr.
 Sudharshan.  ...(Interruptions)  Sir,  will  you  allow  me  to  make  a  presentation?  ...(Interruptions)  |  am  not  talking  about  China.  ।  am  talking
 about  the  notice  of  breach  of  privilege  against  the  RSS  Secretary  for  slandering  Parliament.  ...(Interruptions)  Sir,  |  have  given  you  this
 notice  of  breach  of  privilege  on  the  22nd  May.  |  met  you  in  your  Chamber  and  you  said  that  you  would  allow  me  to  raise  it  in  the  House.
 ...(Interruptions)

 MR.  SPEAKER:  Shri  Subramanian  Swamy,  it  is  under  consideration.  Please  take  your  seat.

 DR.  SUBRAMANIAN  SWAMY:  Sir,  you  said  in  your  chamber  that  |  could  raise  it  in  the  House.  You  either  reject  my  application  or...
 (Interruptions)

 MR.  SPEAKER:  No,  it  is  under  consideration.  It  is  also  sent  to  the  concerned  Department

 DR.  SUBRAMANIAN  SWAMY:  You  mean  that  you  have  asked  for  an  explanatory  statement  from  the  RSS  Secretary,  Shri  Sudharsan
 for  slandering  Parliament.

 MR.  SPEAKER :  Now  item  No.9.

 (Interruptions)

 SHRIA.C.  JOS  (MUKUNDAPURAWM):  Sir,  ।  want  to  mention  about  Kerala.  In  Kerala  the  situation  is  different.

 (Interruptions)

 MR.  SPEAKER:  You  please  take  your  seat.  This  is  not  Zero  Hour.


